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PUBLIC NOTICE

This is to notify that Mr. Maneesh
Mohan Ketkar being the legal and lawful
owner of the Flat No 401, MANIKDEEP CHS
LTD, Plot No 21, CTS 1169, Parvati, Pune
411009, Maharashtra as per the sale deed
dated 19" June, 1998, had misplaced his old
chain agreement of the previous owner /first
owner of the above mentioned flat which was
purchased by Mr. Maneesh Mohan Ketkar.

Therefore, Mr. Maneesh Mohan Ketkar
herby issues this public notice as due to the
loss of original chain agreement, if any
person has any claims and interest in the
above mentioned flat than such person may
kindly contact on the address given below
within 14 days from this date of public notice.

ADVOCATE SAMEER KHAN
Shop No. 8, Sonibhavan, Panchal Nagar,
Nalasopara (W),Pin :401203.
Mob: 9096735712
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POST-OFFER PUBLIC ANNOUNCEMENT TO THE PUBLIC SHAREHOLDERS OF

DELTA INDUSTRIAL RESOURCES LIMITED

Corporate Identification Number: L52110DL1984PLC019625;
Registered Office: Shop No. 325, 3rd Floor, Aggarwal Plaza, Sector-14, Rohini, North East Delhi,

New Delhi-110085, India;

Contact Number: +91-8376095634; E-mail Address: deltaindltd@gmail.com; Website: www.dirl.in.

Acquisition of Shares and Tak s) R

Open Offer for the acquisition of up to 14,02,180 (Fourteen Lakhs Two Thousand One Hundred And Eighty) Equity Shares,
Representing 26.00% (Twenty-Six Percent) Of The Vohng Share Capital of Delta Industrial Resources Limited, at an offer price of
39.20/- (Nine Rupees and Twenty Paise Only), payable in cash, made by Mr. Gaurav Goel (‘Acquirer 1), Mr Rakesh Kumar Goel
(‘Acquirer 2'), Mr. Saurabh Goel (‘Acquirer 3'), and Mr. Harsh Gupta (‘Acqui
'Acquirers') in accordance with the provisions of Regulations 3 (1) and 4 of the Securities and Exchange Board of India (Substantial

4'), (herei y referred to as the

This Post-Offer Public Announcement is being

Jansatta (Hindi daily) (Delhi Edition and All |

2011, and subsequent d thereto ('SEBI (SAST) Regulations') (‘Offer').
issued by CapitalSquare Advisors Private Limited, the Manager to the Offer (Manager'), on

behalf of the Acquirers in connection with the Offer made to the aforementioned Public Shareholders of the Target Company, pursuant to and
in compliance with the provisions of Regulation 18 (12) and other applicable provisions under the SEBI (SAST) Regulations (‘Post-Offer
Public Announcement'). This Post-Offer Public Announcement should be read in continuation of, and in conjunction with the: (a) Public
Announcement dated Wednesday, May 18, 2022 (‘Public Announcement’), (b) Detailed Public Statement dated Monday, May 23, 2022
which was published on Tuesday, May 24, 2022 in the newspapers, namely being, Financial Express (English daily) (All India Edition),

ndia Edition) and Mumbai Lakshadeep (Marathi Daily) (Mumbai Edition) (‘Newspapers')

(‘Detailed Public Statement'), (c) Draft Letter of Offer dated Friday, May 27, 2022 (‘Draft Letter of Offer'), (d) Letter of Offer dated Thursday,
July 07, 2022, along with the Form of Acceptance-cum-Acknowledgement (‘Letter of Offer'), () Recommendations of Committee of
Independent Directors dated Thursday, July 14,
of IDC'), (f) Letter of Offer Dispatch Confirmation Advertisement dated Tuesday, July 12, 2022, which was published in Newspapers on
Wednesday, July 13, 2022 (‘Letter of Offer Dispatch Confirmation Advertisement') and (g) Pre-Offer Advertisement cum Corrigendum to
the Detailed Public Statement dated Saturday, July 16, 2022, which was published in the Newspapers on Monday, July 18, 2022 ('Pre-Offer
Advertisement'). This Post-Offer Public Announcement s being published in the same aforesaid newspapers.

2022 which was published in the Newspapers on Friday, July 15, 2022 (Recommendations

PUBLIC NOTICE
NOTICE is hereby given that, ROSHANAARA
ABDUL KUDDUS MALIK was the owner of the
property more particularly described in the
schedule hereunder, herein after referred to as the
“SAID FLAT".
WHEREAS ROSHANAARA ABDUL KUDDUS
MALIK was the owner of the “SAID FLAT” through
unregistered “Agreement for Sale” dated
31/07/1995 and thereafter the stamp duty was
duly paid of Rs.11950/- entered between M/s A.R.
CONSTRUCTION COMPANY and
ROSHANAARA ABDUL KUDDUS MALIK.
WHEREAS ROSHANAARA ABDUL KUDDUS
MALIK died on 28/09/2001 and the death
certificate was issued by MBMC bearing
registration No. 1700 dated 01/11/2001 and
issued on 19-07-2022 and that ABDUL QUDDUS
MUBIN MALIK (Husband) died on 16/01/2018
and the death certificate was issued by MBMC
|bearing registration No. D-2018:27-90147-
000291 dated 02/02/2018 and issued on
19/07/2022 leaving behind BANAFSHA A
ANSARI (Daughter), AMINA MALIK
(Daughter), NADA TALIB KHAN (Daughter), and
MR. MUBASHIR ABDUL QUDDUS MALIK (Son)
as her only legal heirs. AND WHEREAS the first
unregistered “Agreement for Sale” dated
31/07/1995 entered between M|s A.R.
CONSTRUCTION COMPANY and
ROSHANAARA ABDUL KUDDUS MALIK was
lost while travelling and was not found after due
search, also the Lost Report for the same has been
registered with the Naya Nagar Police Station
dated 03/08/2022 bearing Lost Report No.
17562-2022.
All persons claiming an interest in the said property
or any part thereof by way of sale, gift, lease,
inheritance, exchange, mortgage, charge, lien,
trust, possession, easement, attachment or
otherwise are hereby required to make the same
known to the undersigned at the office of Adv.
Aalaya A. Khan, MUMBAI LAW FIRM, Advocate
High Court, Mumbai, having address at Office No.
B-98, Shanti Shopping Centre, Near Railway
|Station, Mira Road (East), Thane 401107,
within 15 days from the date hereof, failing which
it shall be deemed that BANAFSHA A ANSARI
(Daughter), AMINA MALIK (Daughter), NADA
TALIB KHAN (Daughter), and MR. MUBASHIR
ABDUL QUDDUS MALIK (Son) are the true and
lawful owners and are sufficiently entitled in
respect of the said property, more particularly
described in the Schedule of the property
hereunder mentioned, and further legal process
shall be given effect thereto, without any reference
to such clalm and the same, if any, shall be

idered as waived in respect of the Scheduled

Property.

SCHEDULE OF THE PROPERTY
Flat No.201, on the 2 nd floor of Darul-Arafat
CHSL, area admeasuring about 540 sq. ft.
(inclusive of the areas of balconies), Naya

1. Name of the Target Company

Delta Industrial Resources Limited

2. Name of the Acquirers and-PACs

Mr. Gaurav Goel (Acquirer 1), Mr. Rakesh Kumar Goel (Acquirer 2), Mr. Saurabh
Goel (Acquirer 3), and Mr. Harsh Gupta (Acquirer 4).

There is no person acting in concert with the Acquirers for this Offer.

3. Name of Manager to the Offer

CapitalSquare Advisors Private Limited

4. Name of Registrar to the Offer

Skyline Financial Services Private Limited

5. Offer Details

Nagar, Opp Shams Masjid, Mira Road (East),
Village: Bhayander, Thane, Maharashtra
401107, Plot No. 81, Survey No. 510.

Date : 05/08/2022
Place : Thane

MUMBAI LAW FIRM;

ADV. AALAYA A. KHAN
ADVOCATE HIGH COURT, MUMBALI.

5.1 Date of Opening of the Offer

Tuesday, July 19, 2022

5.2 | Date of Closing of the Offer

Monday, August 01, 2022

6. Date of Payment of Consideration

The scheduled date for making payment of consideration to the Public
Shareholders of the Target Company was Thursday, August 18, 2022. Since
none of the Public Shareholders had tendered their Equity Shares in the Offer,
the obligation of making payment was not applicable.

7. Details of the Acquisition

N

PUBLIC NOTICE

NOTICE is hereby given that, MR. MUBASHIR
ABDUL QUDDUS MALIK is the owner of the
property more particularly described in the
sgr}\elguée hereunder, herein after referred to as the
WHEREASABDUL(IUDDUS MUBIN MALIK was
the owner of the “SAID FLAT” thmugh
unregistered * Agreemem for Sale” dated
31/07/1995 and thereafter the stamp duty was
duly paid of Rs.6775]- entered between M/s A.R.
CONSTRUCTION COMPANY and ABDUL
QUDDUS MUBIN MALIK.
WHEREAS ABDUL QUDDUS MUBIN MALIK died
on 16/01/2018 and the death certificate was
issued by MBMC bearing registration No. D-
2018:27- 9[]147 000291 dated 02/02/2018 and
issued on 19/07/2022 and that ROSHANAARA
ABDUL KUDDUS MALIK (Wife) died on
28/09/2001 and the death certificate was issued
by MBMC bearing registration No. 1700 dated
01!11!2001 and issued on 18-07-2022 leaving
behind BANAFSHA A ANSARI (Daughter),
AMINA MALIK (Daughter), NADA TALIB KHAN
(Daughter), and MR. MUBASHIR ABDUL
QUDDUS MALIK (Son) as his only legal heirs.
WHEREAS BANAFSHA A ANSARI, AMINA
MALIK through Power of Attorney Holder
MUBASHIR ABDUL QUDDUS MALIK and NADA
TALIB KHAN released their rights, title and shares
on the said flat in the name of MR. MUBASHIR
ABDUL QUDDUS MALIK through ‘Registered
Release Deed’ dated 01/08/2022 bearing
registered document No TNN-07- 13057-2022.
AND WHEREAS the first unregistered
“Agreement for Sale” dated 31/07/1995
entered between M[s A.R. CONSTRUCTION
COMPANY and ABDUL QUDDUS MUBIN
MALIK was lost while travelling and was not found
after due search, also the Lost Report for the same
has been registered with the Naya Nagar Police
Station dated 03/08/2022 bearing Lost Report
No. 17487-2022.
All persons claiming an interest in the said property
or any part thereof by way of sale, gift, lease,
inheritance, exchange, mortgage, l:harge lien,
trust, possession, easement, attachment or
otherwise are hereby required to make the same
known to the undersigned at the office of Adv.
Aalaya A. Khan, MUMBAI LAW FIRM, Advocate
High Court, Mumbai, having address at Office No.
B-98, Shanti Shopping Centre, Near Railway
Station, Mira Road (East), Thane 401107,
within 15 days from the date hereof, failing which
it shall be deemed that MR. MUBASHIR ABDUL
QUDDUS MALIK s the true and lawful owner and
is sufficiently entitled in respect of the said
property, more partlcularly dest:nhed |n the

le of the property and
further legal process shall be given effect thereto
without any reference to such claim and the same,
if any, shall be considered as waived in respect of
the Scheduled Property.

SCHEDULE OF THE PROPERTY
Flat No.203, on the 2 nd floor of Darul-Arafat
CHSL, area admeasuring about 396 sq. ft.
(inclusive of the areas of balconies), Naya
Na?ar (]pg Shams Maijid, Mira Road (East),
Village: Bhayander, Thane, Maharashtra
401107, Plot No. 81, Survey No. 510.
Date : 05/08/2022
Place : Thane

MUMBAI LAW FIRM;
ADV. AALAYA A. KHAN
ADVOCATE HIGH COURT, MUMBAL.
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TENDER NOTICE FOR REDEVELOPMENT]|

Issued without Prejudice

SHRIKRIPA CO-OP HOUSING
SOCIETY LTD., Inviting Sealed Offer from
Reputed Developers to Re-Develop its
Residential Building situated on Survey No.
29 IA/4, at Village : Virar, Veer Savarkar
Road, Virar (E), Tal : Vasai, Dist : Palghar,
by using plot F.S.I/ T.D.R. Plot area is
809.37sq. Meters with 12 flats.Offer
document is available at SOCIETY
OFFICE on payment of Rs.10,000/- (
Rupess Ten Thousand Only) by cash or pay
order in favour of “SHRIKRIPA CO-OP
HOUSING. SOCIETY LTD”.(Non-
Refundable) from 5th Aug 2022 to 10 Aug
2022 Timing:11.00am to 4.00 pm on
working days.

The Society reserves the right to
reject any or all the tenders offers and or
accept the lowest , highest of any other
tenders/offers without assigning any
reason whatsoever.

Address:

CHAIRMAN / SECRETARY

SHRIKRIPA CO-OP HSG.SOC. LTD
Survey No. 29 /A/4, Veer Savarkar Road,
Virar (E), Tal : Vasai, Dist : Palghar

PUBLIC NOTICE
Public in general is hereby informed that my
client MR. MOHAMMED SHAFI KHWAJA
SHAIKH is negotiating to purchase Flat no
A/104 Situated on 1st floor of Mahesh
Apartment 'A" wing Sai Sahawas CHS Ltd,
Plot No. 5, admeasuring 595 Sq. feet Built Up
Area having survey no 105, CTS No.
250,250/1 to 250/14, Shreenath Nagar,
behind Recreation Club, Gilbert Hill Road,
Andheri (W), Mumbai - 400058. The said flat
was standing in the original owner's name
Mrs. Meera Bisandas Tadose who expired
on 05/08/2013 leaving behind her legal heirs.
The said flat has been transferred in the name
of her son Mr. Dheeraj Bisandas Tadose by
way of Release Deed by other legal heirs and
now he is selling the said flat to my client. Any
person/banks/financial institutions having any
rights, title, claims or interest in the said flat
by way of sale/purchase inheritance,
possession, succession, mortgage, lien, lease,
gift or otherwise howsoever in respect of the
same shall intimate any objection in writing to
the undersigned with supporting documents
thereof within a period of 14 Days from the
date of publication of this notice or else any
such claims by any one shall not be considered
and shall be deemed to have been waived
andfor have been abandoned. And my client
shall proceed to conclude the negotiations and
purchase the same and no claims shall be
entertained thereafter.

Place : Mumbai

i Sdl-
Date : 05.08.2022 gpp j FARUK GHIWALA

Contact No.7219666855 Sdl- ) Advocate High Court Bombay
PANDURANG HARISHCHANDRA MHATRE| |, ;1 105 T P00 0 S0 o e
SECRETARY| 9 0. ;100 ,

Mumbai-400102. Mobile : 9224194897

Particulars Proposed in the Offer Document
(Assuming full acceptance Actuals
in this Offer)

7.1 | OfferPrice 39.20/- 39.20/-
7.2 | Aggregate number of Equity Shares

tendered 14,02,180 -
7.3 | Aggregate number of Equity Shares

accepted 14,02,180 -
7.4 Size ofthe Open Offer %1,29,00,056.00/- -

(Number of Equity Shares multiplied by

Offer Price per Equity Share)
7.5 | Shareholding of the Acquirers before the Share Purchase Agreement/ Public Annol
a) Number of Equity Shares Nil Nil
b) % of fully diluted Equity Share capital
7.6 | Equity Shares acquired by way of Share Purchase Agreement
a) Number of Equity Shares | 13,65,000 | 13,65,000

b) | % offully diluted Equity Share capital | 25.31% | 25.31%
7.7 | Equity Shares acquired by way of Offer

a) Number of Equity Shares [ 14,02,180 [ -

b) % of fully diluted Equity Share capital | 26.00%
7.8 | Equity Shares acquired after the Detailed Public Statement

a) Number of Equity Shares acquired
b) Price of the Equity Shares acquired Nil Nil
c) % of Equity Shares acquired

7.9 | Post-Offer shareholding of the Acquirers

a) | Number of Equity Shares [ 13,65,000 [ 13,65,000
b) | % offully diluted Equity Share capital [ 25.31% [ 25.31%
7.10 | Pre-Offer and Post-Offer shareholding of the Public Shareholders

Particulars Pre-Offer Post-Offer Pre-Offer Post-Offer
a) Number of Equity Shares 40,28,000 14,28,000 40,28,000 40,28,000
b) | % offully diluted Equity Share capital 74.69% 48.69% 74.69% 74.69%

8. The Acquirers accept full responsibility for the information contained in this Post-Offer Public Announcement and for their obligations
specified under SEBI (SAST) Regulations.
9. The Acquirers will consummate the Share Purchase Agreement transaction in accordance with the provisions of Regulations 22 (1),
and 22 (3) read with 17 of the SEBI (SAST) Regulations and will make an application for reclassification of themselves as the
promoters of the Target Company in accordance with the provisions of Regulation 31A (10) of the Securities and Exchange Board of
India (Listing Obligations and Disclosure Requirements) Regulations, 2015, including subsequent amendments thereto (‘'SEBI
(LODR) Regulations').
10. | Acopy of this Post-Offer Public Announcement will be available and accessible on the websites of Securities and Exchange Board of
India at www.sebi.gov.in, BSE Limited at www.bseindia.com, Metropolitan Stock Exchange of India Limited at www.msei.in, Manager
atwww.capitalsquare.in, and the registered office of the Target Company.
11. | The capitalized terms used in this Post-Offer Public Announcement shall have the meaning assigned to them in the Letter of Offer,
unless otherwise specified.
ISSUED BY MANAGER TO THE OFFER
CAPITALSQUARE ADVISORS PRIVATE LIMITED
205-209, 2nd Floor, AARPEE Center, MIDC Road No 11, CTS 70, Andheri (East), Mumbai
400093, Maharashtra, India
A Contact Number: +91-22-66849999/ 138/ 145
CAPITALSEUAREQ Email Address: tanmoy.banerjee@capitalsquare.in/ pankita.patel@capitalsquare.in

Website: www.capitalsquare.in
Contact Person: Mr. Tanmoy Banerjee/Ms. Pankita Patel
SEBI Registration Number: INM000012219
Validity: Permanent
Corporate Identification Number: U65999MH2008PTC 187863

Teaming together to create value

For and on behalf of the Acquirers

Sdj/- Sd/- Sd/- Sd/-
Date: Thursday, August 04, 2022 Mr. Gaurav Goel Mr. Rakesh Kumar Goel Mr. Saurabh Goel Mr. Harsh Gupta
Place: Mumbai Acquirer 1 Acquirer 2 Acquirer 3 Acquirer 4

SI0HUG, 3T ferfies
HeuiieRa Tatea: €t hited, Ui, $R0y—H, § 391 AleT, wite sh.Hi-o, ‘S’ seiteh,
g Frett hireerard, g (T, Hag—¥ooou g, A, qW.:033-ER6LUE00

30 T, 203 TSt HUeTedT fATéR it sreramiifen faxita fewatan srgame

O=BASF

We create chemistry

T, A
3 Al Lic Hoeel Fet| | Wit ad
3 Wl 3
quvfe 30.08.20%% | 3%.03.30%% 30.06.0%¢ | 3%.03.20%
se@Emiien | sewmifen | sewmuiiiE | semkiE
FREAGG TR I 3¢3%0.¢ 30044 30%83.% 737%36.3
wrorasfthitar feas Tw/ (Aer) (IR, JuarEs areyd) REY2.Y 25¢4.2 YCY.Y [OICERS
ST el - - - 234§
wToTasftRie g TR (FXYH, FUETETHE ATEHR) REY2.Y 25¢4.2 YCYY WuqR.3
wTTaLiehidr feae Tw (W, AUATETae® STa-a) 2R84 2YRLY 9R6R.¢ UR¥L.Y
HIHTAHTRIA TV TRy 39 ((FTAR) T HEefienar
TG T/ (T 3 5T FER I (FHER)) 2’3383 83602 78604 tR30.9
TN WedS (A goF .90/~ Fefh) ¥3RR ¥3R.% ¥R} %3]
TEia (i aufean qee THehT feeaTaTe T o
T e - - - %R
S o (3em)
arfiet Al @ o o qiiEehidr SrrEHTETt
AATEIHF FTeHT He3 9 Tifihd g (it )
(a9t ger ®.20 wft) %4 YRS X4 936
it Siehitar & a9 d TGl HIeaHTEd! e
TId b 9§ HifHgpd sfew (e )
(et ger ®.20 wdt) XY 3Y.6 X4 23uR
i

¢, et (foredin oivg aret feedeaon |{ere||e4w¢) R 208y =7 fafam 33 Sfaria i UaERSehe Hiet Huard STad
A i [anfien ol fshute wfeeat Fg-aTdiel Saw g, Awifes /arfien et fspute ol AT wefe ST
www.bseindia.com 31t www.nseindia.com 3ot sofean www.basf.com/in Ie@TEeaR sogtet Fae Satd
U 3T,

3. sfiuwes st fafiee (Fo) iar 30 5, 2033 TS Fucren fmEsiar Sws fodia fFemste cemfidgr e
AT AT M AGIR 03 ATME, 033 s FeAAT THA hUH <A1 HelTeieh HEBH T HIVATG AT, huT=a1 JuTfieh

TRETIREHTER e JfarRTa aie s sty 3ed.

TS HeesT=dl adid
IATETA: U338 ¢ 3CATHL Y 3UBTAHI003%063 AT FHTHEA
L CH ERITIRT TeTeTeh
03 3MME, 0N ST 0¢3404%R

¥0930¢ T SR 370 Heft HUATHATET & Fiogar, 2033 ISl wrETerd = 9@
TATH SATCATATHT HTHHRTAIHNAT 55 hel TS, AT hu-iehgd e
TR FaeseaT fSehTUTTaRIeT 31 ITRET e Rierett Siéer. SR adar =
T ATETEA e T AT 1 HUAT AT HEHT haR T
qustier www.shubham.co == F9g et 31T, TR Hueh .

=1 TdH o AT

| G Tegerdde wEATE St fo.

femToT: T T/~
fertien: o4.0¢.303% g aqddr, Hgen

HHATITATAL %3 §S5eF g ¢ FfTueTe o 3 95 %
308, TUA¢RR /TH, HidRe ST frmer TR g, Thre ufzem,
HEZ ME, E-¥00063.
fermgrendian

— \ g E

Higuitepa wEteE: 2, e wed, T aide, Ta8-¥0003¢2.
ST T 6% 2 0THTL R 3 3HTHE 002032,
FUIH.103R-EWYNYR00, a1 033 -8¥YY300.

Jemrge:www.modernindia.co.in, $-aw:info@modernindia.co.in

o
AY AT UATT Id IR hY, Aied sean fofiee () = wewr=h afis
HEETEROT T4 (TSHUH) HHER, ?Ranfr{z 0% TS 3.¥.00a. (W) TS

fegegare form (afuediun) arhd weford Shefl STsel. T@ehR HTeTgR fereia

FAHTEROT 9w %.03/30%2-3% T4 B, 2033 JUR wsfiug Hefera et

.

TS e BIUATE Hifed! TS FEa TG 3718 ST Ul et

2023 AT HH 303 IS TUTHEAT IeRMhIAT eI/ STEieruThd Tsiiume

IUTEA WRTEeRT= HiSvlt hefl STEa.

forefrr ad R0%%-3% Far anfifer sTeaTEEE TSOEE AT S AU

3-Te sl /3TeR TeuTiigR /et o yrmeEdia gfafeh (mdn) Jrmehs

IHIh THHIY TROFRHER Fig 3Ted M1 foregd wwara Jrefoct Tse. ga-ag

aIfer 3TgaTed 2032 -2033 SHu=ar www.modernindia.co.in st =z

feuiferctt wfdem (3fean) fofiee (didwaea) =a www.evotingindia.com

TSR T IR

SN T ikl gwm $-aifén qim fofe $-aifdn gurefn (Tsfuren

o =afaftes o= fowmmen) fag wawam (AMge $-afen) wSfomer W

HUEETe RIS SUaiet = 7a SuaTETel WRTERERT $-aifen gfaen feeref

3. HOA WIHRERT S-S gfen Lvamadt Hivauer Jar fraw e

3R, 3-AfTeRiaT ATfed! TSTur=a Fad T 37T%.

S WA $-Hel YT ot/ Sefiar /ARwhs g amed @it usien

e g $-aifeemiar Aifeds aer HE.

S HeE §-0d Aig A @l R A, 03 TS fhar cmgdt

GTeAATHTl e -0 Hie S ST,

I, ATEAfaeh TTEUTd ATTURUM: HIfAST HHIH, WIHNH T7d, o6
THOTETET T Y4 (qEHt 9 aefia 9, 9 (SaEneifhd T T
Td), IMUN (ToHTetiiehd STUNHE Th Td) 38 Td Ewdsd quafial
freves 9 g wfafe = service@satellitecorporate.com / st
info@modernindia.co.in =t $-f .

9. fodfe vavuma wmemun: géa e g fee wrerd wd quRta

ST & AT,

TelToheh HEBTAT AT

gt/ -

uRg aTevg

famian: 0%.0¢.3032 IUTEALT & Ul Afera
feron: garg THHTH h.:4%%%

30 I, R0 At HUeeat srerETaiefa foxa
(%. Tmm)
£ ot gyufgy | waifem femmdt
qasfier 30.08.30%% | 3%.03.30%3| 30.08.30%%¢
%, | FEASAT TR IeuA NAERS 8432 23,105
2. | FroEHimia feaew T/ (drer)
(R, rvaTererss 3o/ fehan fesry
T ST ) 400.3% §283.43 2C3R.04
3. | wugd wreEdiRiar fiedes TET/ (drer)
(3rvamereass arifor/feran fay
HIROT TR 400.3¢ §263.43 L3894
¥. | FHER FreEdsian fedes T/ (drer)
(Srvarerens aTfor/fehan fersry
RO FTeHR) RUR.¥Y 4154R.0% 2084.2¢
v, | FroEHimiar TR wEEy Iea
(Frosrathenitar adsy T%1/ (drer)
(TR 30T 3qT HFhY
IqF (HTEM) ) JUR.¥Y 48uR.0% 2084.2%
& | THIT Wigaw (G gea ®.20/ - wefh) 3%40.00 3%40.00 33%40.00
6. | TEa (arfie autean aEmfiia
AT CIATHIIER A TEld amed) -1 (R3sug) -
¢. | 3eqa gfqum (%.20 /- gedh)
(@<ld a9 FEdia HEgIEd)
e 0.30 2.9 0.8Y4
Hiftra 0.30 2.9 0.84

feu:

5. wdft (fofeen ofve st feraoion famwicn) Wovm 202y =0 fom 33 ol wis
TFEEEE e R A Iariaes foxfa frshwia wfaedt Fg-ardie 3am e, Jurfas
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BSEL INFRASTRUCTURE REALTY LIMITED
CIN: L9a5aghiH1 Ba5PLE0S4458
Reqd. Oiifica: 73T, Tih Foor, The Bombay Oiseeds & Oils Exchange Pramizes Co. ap. Soc. Lid,
The Company Exchangs, Plot Mo, 2, 3 & 4, Secior 19-8 Washi, Navi Mumbai-400 705,
Teel: 481-Z2:6512 124, Teke Fax: +31 22 2704 4400, Websile: www.bsel.com
COMSOLIDATED UNALDITED FINAMNCIAL RESULTS FOR THE QUARTER
ENDED JUME 30, 2022

(Rupess in Lakhs, sxcept per shares data)

Guartar Quarier Guarter Yaar
T,
o PARTICULAAS snw3n, | waeh3t, | e, | werehst,
a1 il o) fa k| B0
Unaudiled Audted Unaudibed |  Risdiled

1 | Tolal incame from opsraions 857 .68 15198 g7.az 60850
2 | MNat ProfiLoss) fior ?he period

thelane lax and @oeplional ilems) 81147 JE18 RCLOG 581.80
3 Mt ProsbnLoss) for the pencd Delore 18x

iahar excepdonal items| G347 NEE B.05 EHER ]
4 Mgt Profibflass) lor the pesiod alter tax

ialer exceplional lems) 8175 108 46 64.83 485.78
& | Tolal comprehansiva income for the penod 5175 03 46 G4 43 4H5.74

Faid up Equity Shawe Capilal

(Face Valse ol Ra. 10 each) B,261.68 &,.761.68 8,261.68 3 26168
i | Eameng Par Share (EPS)

Basic 096 0ar 0,08 n59

= Diluded 0.96 037 0.08 058
The key inlammalian ol the sterdalone lrancial resol af the Company am gheen Belre:
1| Total inoome from openbong ohT.68 351.98 g7.32 fi89.5
2 | Proft]Loss) befone tax 5147 J18.16 80,05 5H1.85
3 | Proft|Loss) after fa o8 0881 4,83 405.94
d || Total comprahensies income lor the pencd 1.5 308.61 £4.83 dR5.94

Partes

1. The g finandal msuls have bean reviewsd by the Audied Commities and approved by the Bcard of
Directiors 21 e meeting held on August 4, 2022

2 The above edract of the delailed forma of quartedy ard arrual Finandgal Resulls fiksd with the Siook
Emchangss under Regulsdons 33 of the SEBI (Listng Oblgations and Disclesurs Requiramsnts) Reguiations,
2015. Dezibed Quartedy and Annisl Financial Feaubs o the preacibed loimat ane aualatie on the websita
ol Baock Exchange (www bssindia,com) and the Company fwae el com)

CENTRAL RAILWAY

BHUSAVAL DIVISION

NO. CPINFR/BOXN/Cleaning/2022
dated 03/08/2022

&r, Divisianal Commercial BManager, Central
Railway, Bhusawal Division on and behall
of the Pragsident of India invites onling
e-tendars under Single Packet systam for
licansing the cleaning of empty
BOXMBOXNHL wagon rakes mainiained
at Bhusswal Goods Yard, For more detadls
regarding terms and conditions you can
wigit our official website wiww. ineps.gov.in,
Location: Bhusawal Goods Yard, Reserve
Price : Rs. 25/- per Wagon, EMD:
2 55,9004, TDLC: 3000, Period of contract:
5 Years. Terms and conditions of the
tender documents can ba obiained
through above mentionad website and for
any information in thia regard may be
obtained from Sr. Divislonal Commercial
Manager's offlce, Central Railway,
Bhusawal between 10.00 hrs, ta 17.00
hrs. on all working days from the date of
publicaticn. Tender withoul cost af tender
form (Mon refendablea) and EMD will ba
summarily rejectad, Tendear documsant cost
& Eamest money can ba paid only through
online e-payment gatewsy as provided in
wwnw lreps.gowv.in. Faor further details
please visit the website wewew. reps . gov.in,
The Rallvay administration resendes the
right 1o cancel tender without assigning

ANy reasan EXP

, Bhavik Ajay Soni
Placa | Mumbal irector
Davied | August 4, 2022 DIN: 0£340749

For and on behalf of the Board of Directors
BSEL Infrastructura Realty Lnngdag

RailMadad Helpline 139

qﬁma a5 wj Umnnﬂanl:

Bhiwandi Branch,

0 » N AU 0

Phone No. (02522) 222 620

‘[0

Laxmivishnu Complex, BNN College Road, Dhamankar Naka,
Bhiwandi, Thane District. Maharastra State-421 302.

€ pelow mentione

orrowers have pbeen Issued notices 10 pay

elr outstanding dues towards
against Gold ornaments by them from Union Bank of India, Bhiwandi (e-AB) Branch. Since the borrowers have
failed to repay the dues under the availed facility, we are constrained to conduct an auction of the pledged Gold

e Tacllity availe

MOIL LIMITED

(Farmarly Manganess Ore {india) Lid.)
(A GOVERNMENT OF INDIA ENTERPRISE) MATERIALS DEFARTMENT

"MOIL BHAWAN", 1A, Kalal Ro®d, Nagpar 440 013, CIN-LS050MH1962G0MN12354

MOIL GST Reglsiration (M35) - 2TARAGMEISZATIL
MOIL GST Regiziration (MP) - 23ARACMEISZATIT
NOTICE INVITING TENDER
E-PROCUREMENT

Tenderis invited from reputed Manutacturers for supply of tha following materials
Purchase Tender No.: 1) WE- 06
*Brief description of item: 1) Supply of Medicine.
Tendering Authorily Address: Jt.G.M. (Materals), MOIL LIMITED, *MOIL BHAWAN",
1A, KATOL ROAD, NAGPLR - 44&'3'13 Ph. Nu PBX. 07 2 EEI.']E'FD'EI
For details : : :
httpeaeww moil i, in and www, eprucure gu'.' in
For participation in e-lendering visit websile (MSTC):
WOWW MEICECOMIMErce. COMmy eprochome/ moil
*For detailed specifications & instructions refer tender document.
By further updatesicorrigendum will only be uploaded in the above menfioned
websites and will not be pubdished in newspapers. Bidders are requested to visit
wehsites regularky to keep themsehves updatad. JLGM. (Materials)

MOIL - Adding Strength to Steel

15t Floor, Krishna Ambika Arcade, Junction of
4.V, Road & Aarey Road,Goregaon (W),
Mumbai, Maharashtra - 400 062
022-2B724249, 2738554, 2ETE41T0,
Email id: umnusaﬁ"mﬁumnnhﬂnhnmahmh

-'IJN!;;TJF.--E dd Lm Union Bank

ST

Avs#iia i

POSSESSION NOTICE
[Rule- & {1}] [For immovable property)

Whereas The undersagned being the authonsed officer of Union Bank of India, 1% Floor,
Krishna Ambika Arcade, Junction of 5V. Road & Aarey Road, Goregaon (W),
Mumbai, Maharashira 400062, under the Securitizafion and Reconstruction of Financial
Assets and Enforcement Secuenty Interest (Second) Act, 2002 (Act Mo, 54 of 2002)and in
exercise of powers conferred under Section 13(12) read with rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued a demand notice dated 06.05.2022 calling upon the
borrower MrMahendra Markendey Vishwakarma, Mr Surendra Mahendra Vishwakarma
and Mrs Shashakala Mahendra Vishwakarma to repay the amount mentioned in the nolice
being Rs 6,40,715.32 # interest /- Plus Interest (Rupees Six Lakhs Forty Thousand
Soven Hundred Fifteen and Paisa Thirty Two Only +plus interest and other out of
pocket expenses) within 80 days from the dafe of receipt of the said notice.

The barrower having fziled 1o repay the amount, nolice is hereby given to the borrowser and
the public in general that the undersigned has faken possassion of the property described
herein befow in exercise of powers confermad on himher under Section 13(4) of the said
Act read with rule & of the said rules on this 02 day of Augus! of the year 2022

The barrower in particular and the public in ganeral is hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of the Union Bank

8~ T WS WP, Seee-22e001 Tel No. (0522) 2626310, 2283121

PBX 2612640, 2615722, 2201856 Gram: 'SUGARFED® Fax: (0622) 2627004

E-mall : upsugarfed@yahoo.coin  Website : www.upsugarfed.org
T W P—gen JUTE 4 TAIH Q2 08 2022
SHORT TERM TENDER NOTICE

On line e-<lenders are invited from mamufacturers (as per details given in fender
documenis) for supply of Roller shaft (Bloom Shaft) Lo our various Cooperative Sugar
Factaries of UR, The e-tender decurnents with defailed specifications, berms and
conditions efc. can be downloaded from & tender portal hitpletenderupnicin &
federalion website www.upsugarfed.org. tme fo time. The Managing Director Federation
resenves the right to cancel any or 2l bids‘annud e-bidding process without assigning any
reason & decision of Federation will be final & binding. [RAMAKANT PANDEY)

|

Registered office: C-49/2, TTC Industrial Area
Pawne, Navi Mumbai -400 703, India

Notice is hereby given that the certificates
for the under mentioned securities of the
galaxy surfactants limited company has
been lost and the holder of said securities
applicant has applied to company to issue
duplicate share certificate(s). any person
who has a claim in respect of said securitied
should lodge such claim with the company
at its registered office within a 15 days from
this date else the company will proceed to
issue duplicate certificate(s) without other
intimation.

Folio No. - 001117

Name of Share Holder - Dinesh Kumar

Cert. No. - 36197, 39250, 42327

Dist. No. - 8080989 - 8081038,

10560009 - 10560058, 18943327 - 18943426

— CLASSIFIED CENTRES IN NUWBAT |

Manjyot Ads,

Currey R Road (E

Phone : 24 00338
Mobile : 9820460262.

OM Sai Ram Advtg.,
Currery Road
Mobile: 9967375573

Pinto Adverttsmg,

Mazaga
2 23 701070.

hone :
Mobile : 9869040181.

Premier Advertisers
Mumbai Central

Mobile: 9819891116
Satyan Adbvertising,
Phone 66626983
Sanjeet Communication
Fort.

Phone : 40024682/ 40792205.
S. Arts Advtg.

Masjid

Phone: 23415111
Yugarambha Adpvertising,

Girgaon,
Phone :© 2386 8065.
9869074144.

Mobile :

Ambition Advertising,
Prabhadevi

Phone : 24310792 | 94.

B. Y. Padhye Publicity,

Dadar (
Phone 2422 9241/

2422 0445.

DATEY Adbvertising,
Datey Bhavan, Dadar (W)
Mobole : 8452846979/ 9930949817

Cen}?_‘al Adpvertising Agency,
ahim

Phone : 24468656 | 24465555
Charudatta Advertising,
Mahim

Phone : 24221461

Ja Publtcl A

Dadar (£),

Phoue 124640

Pallavi Advtg

Dadar (W,

Mobile: 9869109765

Shree Swami Samarth Advertising,

P .

SeL)

Ph

Place ; Mumbai
Date : 05.08.2022

Share No. - 50, 50, 100

Name of Applicant
Dinesh Kumar

SEL Manufacturing Company Limited
(CIN: L51909PB2000PLC0D23679)
Rogd. 0ffice: 274, Dhandard Khurd, 6.7, Road, Ludhiana 141 014
FA1-TE1-TI01007, Fao +81-181- 7111118, Waobsite: wwww.salindia.in
NOTICE
Pursuant to the provisions of The Securities and Exchan

Board of

India (Listing Obligations and Disclosure Requiremants)
2015, we may inform you that the meeting of the Board of Directors
of the Company is scheduled to be held on Friday, the 12th day of
to consider and approve among other things the

August, 2022,

Bgulatons,

Dadar (W),

hone : 24440631
Mobile : 9869131962
Stylus Arts.

Dardar W),

Phone : 24304897

Time Adverttstng,
Matunga (W),
Phone 2446 6191

Vijaya Agencies,
Dadar ?‘ﬁ’) ’

Phone : 2422 5672.
Mobile : 9920640689

Bpace Age Adverttstng,

andra (.
Phone : 26552207
9869666222

Kirti Agencies,

Khar (W),

Phone 26047542.

AD Support Advertising,

Santacruz
Mobile: 98?;263650

Mobile :

Ornaments . Auction will be held at 3.30 P. M. on 20" August 2022. For further information, the buyers can contact

the Union Bank of India, Bhiwandi (e-AB) Branch. Ph. No. (02522) 222620. Unaudited Pinancial Results of the Company for the quarter ended

of India (name of the Institubion) for an amount Rs 6,40,715.32 +interest (Rupees Six
30th Juna, 2022

Lakhs Forty Thousand Seven Hundred Fifteen and Paisa Thirty Two Only +plus

Gauri Press Communication,
Vile Parle (E),
Phone : 2617 6310

Account Gross Weight interest and other out of pocket expenses) thareon. o T ] . y Mobile: 9820069565
Number R Borrower Address (In Grams) The bomower's attention is invited to provisions of sub-section () of section 13 of the Act, This ‘22?;2?:';” ;ﬁ;';‘lﬁ;ﬂ;ﬁ’*‘s EP tm:l ;"['ggﬁ'tg gh?ﬁggﬂﬂ:g l:III"LIE Gart Advertising,
MR. MAHESH |R°om No. 110, Bhiwandi Road, Near Akash n TEEF'EU'3'”|ﬂ1'33‘i'ﬂllﬂb4'-?tﬂ'¢hﬁht':'_"m‘-ﬁ;tﬂFEdEEHIIhEEE':UFEﬂ Bssels Company's Shares are tisled viz. BSE Limiled (wvew.bseintia.com) Phone : 6696 3441 | 42.
01 | 161830100062812 : Tailor, Ashirwad Nagar, Dandekarwadi|  20.40 ; . Description of Inmovable Property and National Stock Exchange of India Limited (www.nseindia.com), Keyon Publicity
RAJESHAM YELDI Bhiwandi. Thane District. Maharashtra-421 302 All Piece parcel of Land and Building admeasuring about 665 square feet super buill up Eor SEL M facturing C Ltd Phone : 28353077
' ' ' Flat No 308 , 3" Floor ,J Wing , Maharaja Comglex Building Mo 3, Village Maringi. survey oF anulaciuring Lompany Sl R de e
MR. LAXMIRAJAM|H. No. 39/4/2, New Kaneri, Padma Nagar, no 233(433), Hissa Ho B Taluka Vasal, Dist Thane Da i Lokhandweja Advertising,
! ! 1 te : 04.08.2022 NAVEEN ARORA nalers
02 1161816530000053 | " gyaAvVA BILLA Bhiwandi, Thane District, Maharashtra-421 305. 5010 Buited and Bounded by: Place : Ludhiana WHOLE TIME DIRECTOR Phone: 46364274 | 26316960,
_ _ : . : : E— - Iri the Morth: Hill Inthe South: Wings E and F i publicity Services,
Union Bank of India has the Authority to withdraw the auction without prior intimation. Further, Union Bank of Phone - 36539686 | 26830304.

Inthe East: Hill In the West: Buikding under construction

India reserves the right to change the Auction date without any prior notice.

[ - Edl- ZOYA Creation

Place : Bhiwandi (e-AB) sd/- Date : - 021082022 Authorized Officer 9833564551

Date : 03.08.2022 Authorised Officer, Union Bank of India Place - - Va33i Union Bank of India SCHEDULE Il P V. Advert
FORM B Dgeshwars (1,

one: 26768 88
Mobtle 9820123000

PUBLIC ANNOUNCEMENT

[Reguiaticn 12 of 1he solvenoy and Bankorupley (Liguidation Process) RBegulations, 2016) gﬁ’r’?gggﬁ (i‘)
; 2927 5033.
A TATA Enterprise TRF LIMITED TF SANDEED (INDIA) LTD FOR THE ATTENTION OF THE STAKEHOLDERS OF || Rz st
s - 11 e ’ - gas nne : \ | Shark E ,
Regd. Office ; 11, Siation Rosd Eu.rrr:am:'ﬁa__._lamﬂ'enpu. - 334 007 301 PL899/F, Corporate Arena, Piramal Nagar Road, Goregaon West, Mahendra ALFARA'A INFRAPROJECTS PRIVATE LIMITED Go‘;;ga "’Z’?”s‘“
CIM - LT 280 H 1 362 PLCO00T] Gardens, Mumbai- 400062 ] Phone: 022-26863587
1 PARTIUILARS | DETALS Adresult Services,
EXTRACT OF CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER ENDED 30TH JUNE 2022 R O RTER ENDED N 0TH JUNE. so20 = sant in 000) 1. | Name of carporate debior ALFARAA INFRAPROJEGTS PRIVATE UMITED || | Goregaon av®>
Rz 1 Lakchs ’ | E ¥ . I e 5 .
uarier Waar Cuarar | " Quarter Twelve “Corresponding| i | Dats of incomparaion of corporate dettor | 15!].'.”':2!'12 L Samartha Advertiser Pvt. Ltd.,
E - ended | ended ended sl ending | monthsended| 3monthsended 3. | Authority under which corporate deblor | ROC, MUMBAI Phons: 26852294
N, Particulars W.062072 [ 31032022 | 30.06.200 No. PARTICULARS (30/06/2022) | (31/03/2022) | (30/06/2021) |is Incorpovated /registered _ Mobile: 9594969627
Unaudied | Audited | Unaudited Unaudited Audited Onauditedt— 4. | Corporate Identity No. / Limited Liability | U45400MH201 1PTC21 2453 Tarset Media,
1 T-:-Ial I(razlrff_rrrnr]_fperallma Ir“fr—l 413808 (1271376 | 1551 T Tl noome Trom SPaTaton 985329 785371 199276 Identification Mo, of corparate debtor Mobile: 86925559648/ 9702307711
2| Met Prafib{Loes) from ordinarg activifies before excapional ilems, tax & induding discontinued oparatio al 1 fl'-].! T2 | [23845) | (1,585.54) 2 | Net Profi/ (Loss) for the period (before tax 5 | Address of the registered office and (402 1t Fioor Baba House bidg situated a1 ]I‘?}]al stualAds,
2] Nt ol comm fenet omheesry il silar oo sl WSt Inteesnt okt g s copinid cparabion. | LOL00. | 2304 17) | (1ST.2) Exceptional andlor Extraordinary items) 500.21 6,162.53 1,836.75 peinicipal office (if any) of corporate. | no 86 M.Y. Rand, Nr. Westerm Exp. Highway, . 29838;3252465577/1258805487
-15. ':TZ"I'IEIrGC"ﬂur*;renswﬂ nl:"r'v*c T e et _ — 14545 0.72 17296 | 3| Net Profit/ (Loss) for the period tebior Andheni(E) Mumbai Mumbai City MH 400093 Noble Publicity Service,
olal Comprahensive Incame (Camprising PraliliLess) afler lax, Mirarity Inleres! a o 508 | (230345 | (1814.35 before tax (after Exceptional and/or . | Date of _— - ET:TT ' - Malad (W,
Comprehensive income {afier lax includng dsconlinued aperatian . i Extraordinary items) 500.21 6,162.53 1,836.75 » Eeat:nﬁjrtsnuﬂgcisl.m - i St
6| Pail up Equily share Capial 1,100.44 0044 | 1,10044 4| Net Profit/ (Loss) for the period e T T S A ; [ e New Boomn Ads,
7.| Eaming{Lass) per share (ol Bs, 100 each) (far cantiruing and discorinued cperation) - not anrualised 1 i f after tax (after Exceptional and/or 7. | Liquidation commencement date of Drder passed on 18/07/2022 Kandivali (W),
(Rl _ 723 {20.84) | 18.06] - \ale corporae dabior Order received on 03/08/2022
e _ _ _ — . _ — Extraordinary items) 959.45 5,759.04 2,095.11 .I'-: - T . - Vikson Advertising Agency
& | Basic EPS befora end after extraordinany items (Rs) 17.23 {20.54) (18.06) 5| Total Comprehensive Income for the 4 ; anne and regisirabon ﬂbﬂ1ﬂf af bne Mr. Pralul Raghuenath Remuse Kandivali (W), -
9 | Diluted EPS bedore and after axtracrdinary items {Rs) 1550 [2084) | (12.06) period [(Comprising Profit / (Loss) insoivency professional acting as Reg. No Mobile : 9820433200
Holes for the period (after tax) and Other Ili:]uir:an:ur | IBEVIPA-DDEIP-NODA TV2022-202314111 gﬁgffas.ls‘lz?dvernstng,
1. The irrnabian of the C. _— S Comprehensive Income (after tax)] 959.45 5,759.04 2,095.11 9. | Address and e-mai of the Bquidator, a5 | 707-21 Guimohar CHS. Lid, G5A Cormplex i s ggg)g G TARER S
1. ]z Srmaian a 8 l-ompany 0N sland=one Jd55 15 8 TN I:I Rs i Lakhs 6 Equ|ty Share Cap|ta| |'E"_F\EIE1E'" Wil IhH Board |:|Tr lirmk ma_d EkIa nﬂga_f_ niear Ganesn riagarl Falcon Multimedia Pvt. Ltd.,
uares Tear dater (Face value of Rs 10 each) 32,450.00 32,450.00 32,450.00 Kandivali west, Murnbai, Maharashira -400067 Borivali (E
5l Particul ol M o] ?ﬂ;‘l 7| Reserves (excluding Revaluation Rttt
e sl | 30062022 | 31082022 | 30.06.200 | . | . | Emai praful renuse@gmail com P -
Unsudied | Audled | Ursudied Reserve as shown in the audited 10, | Adoress and e-mad 1o be used for | 301-302, Poanam Pear, Opp. New India Borivali West = ' 2529
— . s balance sheet of the previous year) - (236.51) - : =
Total Incoeme from operation (Nal) 1@ | 127137 155934 8 | Eaming Per Share (of Rs. 10-cach) (for carrespandence with the Rquikdator Azsurance Colomy, Jutm Lane, Andher West, Nikhar rge dd Advertising,
2.| Met Prafit{ {Loss) befara socentional ilems & tax 1BIZT3 [ (1545.75) | (1,807.39) continuing and discontinu.ing operations) Mumbai - 400 058 ﬁ;’,{,';g 28921255
Cther Comprahansive Inpame 165 14} [241.51) 4817 | Basic 0.30 177 0.65 . _Erﬂai' alfarabg@E@gmai.com Mobile : 9322210176
4.| Total Comprahensive Income (Comprising Prafit{Loss) after tax and Other Comprehensae Income sl s Diluted 0.30 177 0.65 11. | Last date for submizssion of claims 03092022 D
R b 1,855 | (2276.16) | 167313 : . . i
(afar lax) | 022-28927421 | 9930898947
Note : Wotice is heraby given that the Hon'ble Matienal Comgany Law Tribuna! Mumbai Bench has iy
iy e o 647 | 0840 | 2 (1564) 1. The above is an extract of the detailed format of Quarterly Financial Results filed with the ordered the commencement of liquidation of the Alfara'a Infraprojects Private Limited on Bhayander (02
6.] Diluted EPS {Rs) 15.20 (18.45) L15.64) Stock Exchange under Regulation 33 of the SEBI( Listing and Other Disclosure 18/07/2022. Mot 75551 1939°

2. Tha above is en extrac of the detailad format u:-rCu_anErlg.'_'FnEn:t al E:e:aulls fled with the Stack Exchanges under Reguiation 33 of the SEBI [Listng Requirements) Regulations, 2015. The full format of .the Quarterly Financial Results are Thi stakeholders of Altara'a Infraprojects Private Limiled ara heroby called upon to .IS;ugo Advertising,
Cb;gan:-ns arl;r:l -:I|.5:::|5:|ura HE.:I:-I:F:{:EJ Rﬂula;:-.ngs;;tw. Tha.iul. fn:-'r:'n?jl. af the D'l:njansrl',' Fn;;::a Results are awalable on the Compemy's avaﬂaplg on the §tock Exchaoge and Company‘§ Websites. . o submit a proof of their claims on or before 03/09/2022, to the liquidator at the address P‘;f(;’ne /756982329/ 7028565571
websita warw Il co i and atsa on tha websitas of Stock Exchangas af weaw bseindia, com and wenw.nsa-ndia.com 2. The Limited Review, as required under Regulation 33 of the SEBI {Listing Obligations and mentioned against dem 10 %‘“y”’(“wg Publicity,

3. Figures for the previous penods have bean regrouped and reclassified fo confirm b the clasification of the curmant pered, wherenecessarny, Disclosure Requirements) Regulations, 2015, has been completed and the related Reports - : . ; | N . poar (350 — 2503913

have been forwarded to the Stock Exchanges. These Reports do not have any impact on ::ﬂi:::ﬁ;?;E;iﬂ';ﬂr;rﬁ::ﬂl:uEE;IDIPE:;ﬁ_;gni:‘ug!;::_:ﬁht}ﬁ?ﬁ;";ﬁmm’iﬁggtmher Mobile : 9923935556
Far and on I:-a:anﬂi-:urlre Baoand the above 'Results and Notes' for the Quarter ended 30th June. 2022 which needs to be :_ ; X p . - K i Plasmla Advertising,
A Ak Krithna explained. . Submission ol false or mizleading proots of claim shall attract penalties. Phone : 022-27461970
August 4, 2022 Managing Direciar For Sandeep (India) Ltd Place : Mumbai Mr. Praful Raghunath Renuse Ronak Advertising,
Rashmi D Isd_" Date :03-08-2022 IBBUIPA-003P-N0041 0/2022-2023/14111 Phone : 71012345
— Man:;n';"mrae;': Liquidator of Alfara'a Infraprojects Private Limited Mobile: 9324102060/ 9820152753
TY : Rahul Advertising
,\ I' SPANDANA SPHOOR FINANCIAL LIMITED Date: 04.08.2022 Din: 01347367 I;Ihi)}hl,e- AT

- (CIN: L65929TG2003PLC040648) Mobile: 9820200044

’ Regd. Office: Plot No:- 31 & 32, Ramky Selenium Towers, Tower A, Ground Floor, . Kumar Publicity,
\ Financial Dist, Nanakramguda, Hyderabad - 500032, Telangana (INDIA). [ -
Phone No.: 040-4812 6666, Website: www.spandanasphoorty.com ﬁn'unﬂl H“TELS & HESDHTE "HD'A]‘ LIMITE" BALGOPAL COMMERCIAL LIMITED Mobile : 9820889848
Extract of Statement of Unaudited Consolidated Financial e e e CIN: L51109MH1982PLC368610 ) Vint, > & Communications,
Results for the quarter ended June 30, 2022 0. Oifice - ity Marer Liambexs 1, Narwman Foit, Mumba Flat No. B-002, Dreamax Vega, Upadhyay Compound, Pump House, Jijamata Road, Phon : 27892555/ 61372555
R lons url therwise stated CIM : L999a5H198TPLO0M2641, Tel Mo. +91 22 2285 1M Andheri (East) Mumbai - 400093 Thl‘%m; Communication,
(Rupees |an| r't°"s ”: :ss B e"’;'se = aded) Email : c3.ho@advanibatels.com | Websile : waw.caravelebeachrasorinoa. com UNAUDITED STANDALONE FINANCIAL RESULTS FOR FPhone \ 2344 5007.
uarter ende ear ende QUARTER ENDED ON 30TH JUNE,2022 (Amount in 000')

S. Particulars D St NOTICE OF EXTRA-ORDINARY GENERAL MEETING AND E-VOTING e Yt & Consutancy

No. . ) . uarter one
° (Unaudited) | (Unaudited)| (Audited) MOTICE is hereby given that an Extra-Ordinary General Mesling (EDGM) of the Membars of the S| ending ending ending Mobile: 9869197367

: Comparry will ba hedd on Thursday, August 25, 2022 at 2.00 p.m. {I5T) ta transact the business as PARTICULARS 31/03/2022 30/06/2021 Sarathi Enterprises,

1] ol Incgme from Operatlon§ : 2:902.76 454169 | 1462792 mentioned in the E-Motice dated July 25, 2022, which will be hed throwgh Vides Ganterencing (V&) A (?:%(;i/s;):dz )| Audied ) (Unau ) e s

2| Net Profit/ (Loss) for the period (before tax, Exceptional and/or| 3 10 79) 710.83 968.72 / Other Audic Video Means (TOAVMY of National Securilies Depositaries Limited {NSDL'). The uaite dited
Extraordinary Items) Company has sent the Notice-sum-Agenda of the EDGM through electranic mode o the Meméers T[ Total income from operations 12,046.63|  89,205.93 35.248.60| | pireen Advertising,

3 | Net Profit/ (Loss) for the period before tax (after Exceptional 301079 710.83 968.72 whose e-mall address s registered with the Depositories / Registrar and Share Transfer Agents 2| Net Profit/ (Loss) for the period Phone : 25343648 | 25341538

and/or Extraordinary Items) | (3,010.79) ' ' -:1'2T|!-'| raan:umdam:n '.1.1-|1I|El:ﬂlu{ﬂdih.ﬂ_h‘la}'5._3]2[!:'Eaﬂ '.l.'ﬂl;'ﬂl.?i:iularsfdaled .ﬁprllf.;rﬂ_l_JED. |!-|:-.r'J (before tax, Exceptional and/or SwatiA(%fﬂisers’

4 | Net Profit’ (Loss) for the period after tax(after Exceptional andfor] 5 147 51 547.95 698.27 D 2 o ) el Uy W Ay Conp e R IMEN) Extraordinary items) 930.02 3697.38|  17.616.96] | Frane (3dr07s6203

. 197 . . ! May 12, 2020 : .
Extraordinary Items) : : s . . 3| Net Profit/ (Loss) for the period before UNIQUE Fublicity
= Tomal Fonsve 5T g TC — In compliance with provisions of Section 108 of the Companies Act, 2013, Rule 20 of the Companies tax (after Exceptional and/or Thane We
otal comprehensive income for the period [Comprising 0 877 71 5253 351 81 {Mamagement and Adrinistratsan} Aules. 2014 and Fegulation 44 of the Securities and Exchange Extraordinary items) 930.02 3.697.38 17.616.96 25595894 /66743004
profit/(Loss) for the period (after tax) and other Comprehensive (2.877.71) (52.53) : Baard of India [Listing Diigations and Desclesure Requirernents) Rapulatans 2015, the Company is 4| Net Profit (Loss) for th od aft ' AR o Ad Junction
income (after tax)] pleased to provide members facility to exercige their ight to vote an all resolutions proposad to be ot Profit/ (Loss) for the period after BB, oo
6 | Paid up Equity share capital (Face value of Rs.10) : 709.47 643.15 690.95 cansidened atthe EQGM by electrorse means through remote e-voting sendces provided by National tax (after Exceptional and/or Mobile : 9870017985
7| Reserves(excluding Revaluation Reserve) as shown in the audit-| S itis Daposdory Limiled (NSCL). The details are as follows. Extraordinary items) 433011 3044.98 16,518.68 Budhkar Publicity Pvt. Ltd.,
ed balance sheet of the previous year)* 30,184.73 al Theremote e-voting period beging on August 22, 2022 at 9:00am. 5 ;Z:% dﬁ&%ﬂgﬂ;gg'vsrgﬂqcmi;gfé?ihe Phone- 0951 - 2205995
R : i Mobile': 9322400262

§ | Securities Premium Account 2217077 |_19,199.91 | 21339.30 k) Thgsemviohk g il e sl Al pg !, SHOLE I  pp period (afer t2x) and Other Comprehensive T

9 [ Networth 2817475 | 27,429.70 | 30,875.68 e} The‘cut-off date' forthe purpose of e-vating is August 18, 2022 Income (after tax)] 4,330.11 3044.98 16518.68| | Dombivii (E &

10 | Paid up Debt Capitall Outstanding Debt 32,354.25 | 51,995.71 37,721.07 dj Any parson, who acquires Shanas and becomes Membar of the Company after the dispalch of 6| Equity Share Capital 1,65,100.00 1,65,100.00 1,65,100.00 ﬂﬁ%fe 02%22245‘257(35945

: . . : Matice and holding Shares as of the 'cut-aff' date may abdain the fogin 10 and password by 7| Reserves (excluding Revaluation Reserve
aury 15 90 : €] The remote e-voting module shall be disabled by NSDL for voting on Awgust 24, 2022 at 5200 of the previous year) -12669.85
13 | Eamings per Share(of Rs.10 each) (not annualised)-(for continu- pim and voting by electranic means shall not be allowed Shereatier. 8| Eaming Per Share (of Rs. 10/-each) Pbil;t:’l:gz)k;erdverttsers,
ing and discontinued operations)- f) Those Members, who present at the EOGM thraugh ¥C / OAVM tacility and have not cast thes (for continuing and discontinuing R e
pasic (Rs.) (31.42) 8.39 10.75 v an the Resaluians trough remabe e-valing and 20 olherwise nol barred fram daing so, operations) (not annualised)
Diluted (Rs.): (31.42)# 8.36 10.72 shall ba efigible to vate through e-vabing system durng the EOGAM Basic 0.26 018 1.00 ng;;lJbPubgw;ty
141 Capital Redemption Reserve 1,526.92 1,526.92 1,526.92 0y A member may participate in the EDGM even after exarcising his right to vaba through ramote 8- Diluted 0.26 0.18 1.00 AR S
1o | Debenture Redemption Reserve NA NA NA hj :mmﬂhmm: S E-r::rllmaﬁﬂa: m;: Eﬂﬁf' bers ar in the Register of Baneficial T The above is an exiractof the detailed format o Quarterly Financial Results filed with th %’?‘ﬁ'ﬁig}ﬁ;ﬁﬂ
5 < } A persan, whose name is recorded in the Register of Members ar in the Register of Banedicia . The above is an extract of the detailed format of Quarterly Financial Results filed with the obile
1? :ll')}?:rtezters\/::;(;oéi?egri Zathlo Zﬁ Zﬁ mﬁ Orwiners malntained by the Depasitaries &5 on the ‘cut-off date’ only shall be ertitled to avail the Stock Exchange under Regulation 33 of the SEBI( Listing and Other Disclosure] ?325/551898
RS o Nareh 312002 9 | lacility of rermale e-vabng as well a5 e-voting al the EOGM. Requirements) Regulations, 2015. The full format of the Quarterly Financial Results are] Amb;rna‘;lel':(lsmg
s on March 31, o . . . . ) The Motice for the EOGM Is aiso avallable on the caravelebeachresortgoa.com and the website available on the BSE Websites and on the website of the Company www.bcommercial.org| | *e?ite So81423
ﬁstmc? Diluted EPS are ant diutive, Hence the disclosure is resricted to Basic EPS. of NSDL viz. www.gvaling.nsdl.com The Statutory Auditors of the Company have carried a Limited Review Report of the above IG‘hfl"t’,g’I;tg“(””f”y»

1 %ﬁes-above financials results have been reviewed by the Audit Committee and approved by the Board of Directors || ME!T‘DEI a5 on the ‘o t-off date shal |:||'||!|I Iz embibed Tar :'L'I'!'ﬂlllrlg the remols E"lll:ltll'lﬂ |3‘3"|1!|| 0 B- results for the Quarter. Phone : 2501 3,939 /2501 2323
“at their meetings held on August 04, 2022. The Statutory Auditors have expressed unmodified opinion on both the voting atthe EOGH. 2. The Limited Review, as required under Regulation 33 of the SEBI {Listing Obligations and g e
Consolidated and Standalone financial results for the quarter ended June 30, 2022. Mesnbers are requested fo contact their respective Depositary Participant (DF), in case of Shares Disclosure Requirements) Regulations, 2015, has been completed and the related Report Bhone 7" 47704000) 6500

2.Key standalone financial information: (Rupees in millions unless otherwise stated) hald on Damat mode or Registrar & Shara Transfer Agents, W/s. Datamatics Business Solutions have been forwarded to the Stock Exchange. These Report do not have any impact on R e

ded Y ded Limited, In case of Shares held in phrysical made, for registering/validating‘updatng their e-mail 103 the above 'Results and Notes' for the Quarter ended 30th June. 2022 which needs to be *,g,f,fﬁ;‘({;; Ad"”’“’”g’

Quarter ende ear ende 20 a5 10 receive all the communications sent by the Comparry 1o ils Shansholders. electronically. explained. Phone : 9%5391%15%%
Particulars 30-Jun-22 | 30-Jun-21 | 31-Mar-22 The Board of Directors has appainted Mz BN & Associates, Company Secretaries as the Scrutinizer For BALGOPAL COMMERCIAL LIMITED ooes

(Unaudited)| (Unaudited)| (Audited) b scrulingns the a-voling process in a fair and iransparent mannar. Atlention is alsa vibed 1o the Viiay Lalt dy Zd/' Synthesys Communication’s
: Nloses of the EQIGM Mndice, givinginstructions an kow the business of the Meeting is 1o ba tranzactad ljay Laltaprasad Yaday 9820504802
;ot?ll Igc]?me from Operations 32&%1.1321 4;?222 1322222 Mrough skectronic voting system. Place: Mumbai Managing Director) | = Sanjecvani Advig.

Lolfbefore ax (3,049.12) : : For any grievances m relation o e-voding, Members may refer to the Frequently Asked Questions Date: 04.08.2022 Din No. 02904370 1"’4;”:’:"?%:;33913528
Net Profit after tax (2,226.85) 475.20 466.38 {FAQs) and e-voting User Manual avaltable for Members af the Downdoads sections of AL

3 The above is an extract of the detailed format of the Quarterly/Annual Financial Results filed with the Stock Exchanges under hittps:/‘wewwavoling.nsdl.com ar may contacl Ms. Pallavi Mhatre, Manager, National Securities %%Z‘fz?z’uAth
Regulation 33 and 52 of the SEBI (Listing obligations and Disclosure Requirements) Regulations 2015, as amended. Depasitory Limited (MSIL), Trade World, "' Wing, 4ih Foor, Kamala Mills Compound, Senapati Phome b 2046515

Bapat Marg, Lower Parel, Mumibai - 400013, Email It evoting@nsd_co.in, toll frée no.: (1800 1020 Mobite: 9850750532

The full format of Quarterly/Annual Financial Results are available to the investors on the websites of stock exchange
0a01800 224 430)

www.nseindia.com and www.bseindia.com and on the website of the Company i.e., www.spandanasphoorty.com.
4 Figures for the previous year/ period have been regrouped and /or reclassified wherever considered necessary.

Mahesh Adverttstng & Designing,

Mulun
Phone : 556)22469 / 25682469

For and on behalf of the Board of Directors of By order of the Board Pratik Advertising,
SPANDANA SPHOORTY FINANCIAL LIMITED For Advani Hatels & Resorts (India) Limined, Wulund (W) o 11666
Sd/- Mobile : 9821154666
Shalabh Saxena d/- Shree Mahapragya
Place: Mumbai Managing Director & CEO Place: Mumbai Sunder G. Advani Do (s a727
Date: August 04, 2022 DIN: 08908237 Date: August 03, 2022 Chalrman & Managing Director Mobile: 9930350884

financi“.ep..in .. . .‘. '.'




